
 
 

GOVERNMENT OF INDIA 
MINISTRY OF HOUSING AND URBAN AFFAIRS 

RAJYA SABHA 
UNSTARRED QUESTION NO. 1181 

ANSWERED ON 10/03/2025 
 

STATUS OF AMRUT SCHEME 
 

1181. SHRI RYAGA KRISHNAIAH: 
 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state: 
 

(a)  the details of on-going projects under the Atal Mission for Rejuvenation and Urban Transformation 
(AMRUT) in all the States, district-wise; 

 
(b)  the number of projects implemented under the scheme during 2022-2024;   
 
(c)  the number of project proposals pending under the scheme during the said period; and 
 
(d)  whether Government has a mechanism to monitor projects undertaken, if so, the details thereof and, 

if not, the reasons therefor? 
 

ANSWER 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN AFFAIRS 

(SHRI TOKHAN SAHU) 
 

(a) to (c): Ministry of Housing and Urban Affairs (MoHUA) is implementing Atal Mission for 
Rejuvenation and Urban Transformation (AMRUT), which was launched on 25 June 2015 in selected 500 
cities (485 cities including 15 merged cities) and towns across the country. As reported by the State/ Union 
Territories (UTs), against the approved plan size of ₹77,640 crore, 6,010 projects worth ₹83,578 crore have 
been taken up, of which works worth ₹79,401 crore have been physically completed. City wise details of 
works at implementation stage is given in Annexure. 

As reported by States/ UTs on AMRUT Portal, since the financial year 2022-23, 175 projects worth 
₹1,716.35 crore have been awarded by the States/ UTs under AMRUT of which works worth ₹1,164.94 
crore have been physically completed. There is no project proposal pending for approval under the AMRUT 
scheme. 

(d): AMRUT guidelines have provisions for formation of State High Powered Steering Committee 
(SHPSC) headed by the Chief Secretary of the State, to monitor and supervise the implementation of the 
scheme at the State/ UT level. State Level Technical Committee (SLTC) headed by the Secretary, Urban 
Development & Housing Department of the State/ UT provides technical support to the SHPSC in 
monitoring and supervising the scheme at the State level. Further, an Apex Committee constituted under 
the ambit of Mission guidelines reviews and monitors the Mission periodically. For assessment and 
monitoring of work done under AMRUT in the States/ UTs, there is a provision of Independent Review 
and Monitoring Agencies (IRMAs). Funds are released to the States/ UTs upon satisfactory compliance of 
IRMA reports. Also, in order to fast-track the implementation of AMRUT, the progress is periodically 
reviewed and monitored through regular video conferences/ webinars/ workshops/ site-visits etc. by 
MoHUA with the States/ UTs and ULBs. There is a dedicated AMRUT online portal for tracking the 
progress and monitoring of projects. 
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ANNEXURE REFERRED TO IN REPLY TO PART (a) to (c) OF UNSTARRED QUESTION NO. 1181 

REGARDING “STATUS OF AMRUT SCHEME”, DUE FOR ANSWER IN THE RAJYA SABHA ON 

10.03.2025. 

CITY WISE WORK AT IMPLEMENTATION STAGE UNDER AMRUT  

S.N
O 

State District No of Project at 
Implementation stage  

1 Andaman and Nicobar Islands South Andaman 1 
2 Andhra Pradesh Anantapur 16 
3 Andhra Pradesh Chittoor 6 
4 Andhra Pradesh East Godavari 4 
5 Andhra Pradesh Guntur 6 
6 Andhra Pradesh Kadapa 7 
7 Andhra Pradesh Krishna 7 
8 Andhra Pradesh Kurnool 11 
9 Andhra Pradesh Nellore 4 

10 Andhra Pradesh Prakasam 2 
11 Andhra Pradesh Srikakulam 5 
12 Andhra Pradesh Visakhapatnam 1 
13 Andhra Pradesh Vizianagaram 1 
14 Andhra Pradesh West Godavari 7 
15 Arunachal Pradesh Papum Pare 1 
16 Assam Cachar 1 
17 Assam Dibrugarh 2 
18 Assam Nagaon 1 
19 Bihar Aurangabad 1 
20 Bihar Katihar 1 
21 Bihar Muzaffarpur 1 
22 Chhattisgarh Bastar 5 
23 Chhattisgarh Durg 3 
24 Chhattisgarh Raipur 1 
25 Delhi Central Delhi 3 
26 Delhi East 3 
27 Goa North Goa 3 
28 Gujarat Amreli 1 
29 Gujarat Devbhoomi Dwarka 1 
30 Gujarat Gandhinagar 1 
31 Gujarat Kachchh 1 
32 Gujarat Porbandar 1 
33 Gujarat Valsad 1 
34 Haryana Ambala 2 
35 Haryana Faridabad 3 
36 Haryana Hisar 1 
37 Haryana Rohtak 1 
38 Haryana Sonipat 2 
39 Himachal Pradesh Kullu 1 



 
 

S.N
O 

State District No of Project at 
Implementation stage  

40 Himachal Pradesh Shimla 2 
41 Jammu and Kashmir Jammu 1 
42 Jammu and Kashmir Srinagar 1 
43 Jharkhand Bokaro 4 
44 Jharkhand Deoghar 1 
45 Jharkhand Dhanbad 1 
46 Jharkhand Hazaribagh 3 
47 Jharkhand Ranchi 2 

48 Jharkhand 
Saraikela - 
Kharswan 6 

49 Karnataka Bangalore Urban 1 
50 Karnataka Belgaum 1 
51 Karnataka Bellary 1 
52 Karnataka Chitradurga 1 
53 Karnataka Dakshin Kannada 2 
54 Karnataka Davanagere 1 
55 Karnataka Gadag 1 
56 Karnataka Kolar 3 
57 Karnataka Raichur 1 
58 Karnataka Udupi 1 
59 Kerala Alappuzha 7 
60 Kerala Ernakulam 5 
61 Kerala Kannur 11 
62 Kerala Kollam 5 
63 Kerala Kozikode 10 
64 Kerala Thiruvananthapuram 40 
65 Kerala Thrissur 14 
66 Ladakh Kargil 7 
67 Ladakh Leh 4 
68 Madhya Pradesh Bhopal 1 
69 Madhya Pradesh Datia 1 
70 Madhya Pradesh Guna 1 
71 Madhya Pradesh Indore 1 
72 Madhya Pradesh Jabalpur 1 
73 Madhya Pradesh Murwara (Katni) 1 
74 Madhya Pradesh Rewa 2 
75 Madhya Pradesh Sagar 1 
76 Madhya Pradesh Satna 2 
77 Madhya Pradesh Singrauli 1 
78 Madhya Pradesh Ujjain 1 
79 Maharashtra Akola 1 
80 Maharashtra Beed 2 
81 Maharashtra Dhule 3 
82 Maharashtra Gondiya 1 
83 Maharashtra Jalgaon 2 
84 Maharashtra Jalna 1 
85 Maharashtra Kolhapur 2 
86 Maharashtra Latur 2 



 
 

S.N
O 

State District No of Project at 
Implementation stage  

87 Maharashtra Murwara (Katni) 2 
88 Maharashtra Nagpur 2 
89 Maharashtra Nashik 1 
90 Maharashtra Palghar 1 
91 Maharashtra Pune 1 
92 Maharashtra Raigadh 2 
93 Maharashtra Satara 1 
94 Maharashtra Solapur 2 
95 Maharashtra Thane 2 
96 Maharashtra Wardha 3 
97 Maharashtra Yavatmal 1 
98 Manipur Imphal East 5 
99 Meghalaya East Khasi 2 

100 Mizoram Aizawl 2 
101 Nagaland Dimapur 4 
102 Nagaland Kohima 2 
103 Puducherry Puducherry 3 
104 Punjab Bathinda 1 
105 Punjab Fazilka 6 
106 Punjab Gurdaspur 3 
107 Punjab Jalandhar 4 
108 Punjab Ludhiana 3 
109 Punjab Muktsar 1 
110 Punjab Patiala 3 

111 Punjab 
S.A.S. Nagar 
(Mohali) 3 

112 Punjab Sangrur 2 
113 Rajasthan Alwar 1 
114 Rajasthan Baran 3 
115 Rajasthan Bundi 1 
116 Rajasthan Chittaurgarh 1 
117 Rajasthan Dhaulpur 2 
118 Rajasthan Jhalawar 1 
119 Rajasthan Jodhpur 1 
120 Rajasthan Karauli 2 
121 Rajasthan Kota 2 
122 Rajasthan Nagaur 1 
123 Rajasthan Sikar 1 
124 Tamil Nadu Chennai 2 
125 Tamil Nadu Coimbatore 2 
126 Tamil Nadu Madurai 1 
127 Tamil Nadu Tirunelveli 2 
128 Tamil Nadu Tiruppur 1 
129 Tamil Nadu Trichy 2 
130 Tamil Nadu Vellore 2 
131 Uttar Pradesh Ambedkar Nagar 1 
132 Uttar Pradesh Amroha 2 
133 Uttar Pradesh Ayodhya 4 



 
 

S.N
O 

State District No of Project at 
Implementation stage  

134 Uttar Pradesh Azamgarh 4 
135 Uttar Pradesh Bahraich 1 
136 Uttar Pradesh Bareilly 1 
137 Uttar Pradesh Basti 1 
138 Uttar Pradesh Bulandshahar 1 
139 Uttar Pradesh Chandauli 4 
140 Uttar Pradesh Deoria 1 
141 Uttar Pradesh Etawah 4 
142 Uttar Pradesh Firozabad 3 
143 Uttar Pradesh Ghaziabad 4 
144 Uttar Pradesh Ghazipur 2 
145 Uttar Pradesh Gonda 1 
146 Uttar Pradesh Jaunpur 1 
147 Uttar Pradesh Jhansi 1 
148 Uttar Pradesh Kanpur 1 
149 Uttar Pradesh Lucknow 8 
150 Uttar Pradesh Mainpuri 2 
151 Uttar Pradesh Mathura 1 
152 Uttar Pradesh Mau 2 
153 Uttar Pradesh Meerut 3 

154 Uttar Pradesh 
Mirzapur-Cum-
Vindhyachal 4 

155 Uttar Pradesh Moradabad 1 
156 Uttar Pradesh Prayagraj 1 
157 Uttar Pradesh Raebareli 1 
158 Uttar Pradesh Shahjahanpur 1 
159 Uttar Pradesh Sitapur 2 
160 Uttar Pradesh Unnao 4 
161 Uttar Pradesh Varanasi 1 
162 Uttarakhand Dehradun 3 
163 Uttarakhand Hardwar 1 
164 Uttarakhand Udhamsingh Nagar 3 
165 West Bengal Darjeeling 1 
166 West Bengal Haora 1 
167 West Bengal Jalpaiguri 1 
168 West Bengal Kolkata 2 
169 West Bengal Nadia 1 
170 West Bengal North 24 Paraganas 2 
171 West Bengal Paschim Medinipur 1 
172 West Bengal Purba Midnapur 1 
173 West Bengal Puruliya 2 
174 West Bengal South 24 Paragnas 2 

 


